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(c) if so, the action taken by Govern-
ment against officials responsible causing
harassment; and

(d)the precaut ionary measurestaken, if
any, to eliminate the possibility of recurrence
of such cases of harassment?

THE DEPUTY MINISTER IN THE
MINISTRY OF FINANCE (SHRIANIL SHAS-
TRI) (a) It has been alleged that one officer
was transferred from Bombay to Bhubanes-
war and later to the madras Staff Training
College and that his promotion was blocked
for more than six years. It has also been
alleged that promotion was denied to an-
other officer by initiating disciplinary action
against himon aflimsy charge without inves-
tigation and that the recommendation of the
DPC in his case was out in ‘sealed cover’;

(b) It is not true that the concerned two
officers were harassed. One officer was
transferred from Bombay to Bhubaneswar
after completion of the tenure of 4 years in
the normal course. From Bhubaneswar, he
was transferred to the Madras Staff Training
College after completion of nearly 4 years in
the normal course. He was recently pro-
moted as Collector of Customs and Central
Excise and posted to Bombay.

In the case of the other officer, the
recommendation of the Departmental Pro-
motion Committee was placed in a sealed

cover because of disciplinary, proceedings-

which is the normal practice.
(c) and (d). Do not arise.
[ Translation)

Setting up of Steel Scrap Yard at
, Ratlam in Madhya Pradesh

10446. DR. LAXMINARAYAN PAN-
DEYA: Wil the Minister of STEEL AND
MINES be pleased to state:
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(a) whether there is any proposal to set
up a steel scrap yard in Ratlam district of
Madhya Pradesh; and

(b) if so, the details thereof?

THEMINISTEROF STEELAND MINES
AND THE MINISTER OF LAW AND JUS-
TICE (SHRI DINESH GOSWAMI): (a) No,
Sir.

(b) Does not arise.
[English)
Setting up of Yatri Niwas in Haryana

10447. SHRI KAMAL CHAUDHRY:
Will the Minister of TOURISM be pleased to
state:

(a) whether any place in Haryana is
being considered by Government for setting
up of Yatri Niwas; and

(b) if so, the details thereof?

THE MINISTER OF STATE IN THE
MINISTRY OF PARLIAMENTARY AFFAIRS
AND MINISTER OF STATE IN THE MINIS-
TRY OF TOURISM (SHRI SATYA PAL
MALIK): (a) No, Sir.

(b) Does not arise.
Laboratory Facilities in ITDC Hotels

10448. SHRIM. SELVARASU: Willthe
Minister of TOURISM be pleased o state:

(a) whether a laboratory was set up in
Ashoka Hotel, New Delhi for conducting
random tests of food materials;

(b) if so, its performance during 1987-
88 to 1989-90 and the expenditure incurred
thereon during the last three years; and



